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Licence for ImPOrt 01 Plant and 
Machinery 

·206. SHRl M. N. REDDY: Wilt the 
Minister Of INDUSTRIAL DEVELOP-

'MENT AND COMPANY AFFAIRS be 
. .,lerased to state: 

(a) the number of Impurt Licences 

issued during the last year for import 
of plant and machinery required for 
the Electrical Equipment Industry and 
Polythelene and NylOn industry and 
the names Of parties and concerns to 
whom these licences were issued; 

(b) the amount of foreign exchange 
involved in the issue Of such licences 
and the reasons for the issue of these 
licences; and 

(c) the justification for the issue ot 
such licences the indigenous equip-
ment is available fOr this purpose in 
the country? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
to (c). No import licence was issued 
~n 1967-68 for capital equipment for 
the Polythelene industry. Informa-
tion regarding the import licences is-
sued during 1967-68 and the amount 
of foreign exchange involved for 
the Eleotrical Equipment Indus-
try 'and the Nylon Industry is 
given in the statement laid on 
the Table of the House [Placed in 
Library. See No. LT-1512/68.}. Im-
port licences are 'Issued after strict 
scrutiny from the angle of indigenous 
availability and equipment which is 
manufactured indigenously is not al-
lowed to be imported. 

USe of Imported Cars by MiDJsters 

·207. DR. RANEN SEN: Will the 
Minister 'Of COMMERCE be pleased to 
state: 

(a) whether it is a fact that most 
of the Ministers are enamoured of im_ 
ported cars for their use in oftIcial 
capacity; and 

(b) if ·so, the number of cars im-
ported every year to meet the demands 
of the Ministers? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): (a) No, Sir . 

(b) No cars are being imported for 
meeting the demands of the Miniaters. 




